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D E R 

None appears for the applicant and !v1s.K.anerjee, id, counsel 

appears for the respondents. When the case is taken up for admission 

hearing the id. counsel for the respondents submits that the applicant 

has been paid his salary as per order dated 29.7.97 passed by this 

Tribunal and if is Pound that the applicant thereafter did not appear 

before this Tribunal on 11.11.97, 7.4.98 and 25.6.98. Today also none 

appears on behalf' of the applicant. So the application is dismissed 

for default of the applicant. No order as to costs, 
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